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New Delhi: The CBI has rejec-
ted the Supreme Court’s sugges-
tion to consider dropping crimi-
nal cases against fugitive fraud-
sters if  they paid back the money
swindled from banks and said
there could be no negotiation
with those who committed cri-
mes against the nation.

On February 1, a bench of
Justices Sanjay K Kaul and MM
Sundresh had asked additional
solicitor general S V Raju to con-
sider the plea of  Hemant S Hat-
hi, who is wanted along with
Sandesaras — promoters of  Ste-
rling Group — in a Rs 14,500 -cro-
re scam, for exemption from cri-
minal prosecution on the promi-
se of  paying back Rs 900 crore.

The bench had remarked
that many years would be spent
in legal proceedings and the
agencies may or may not be suc-
cessful in their pursuit to bring
back fugitive businessmen. In
that scenario, the government
can consider granting protec-
tion to them if  they agree to re-
fund the money for exemption
from arrest on return to India.
This would have applied to fugi-
tives like Vijay Mallya, Nirav
Modi and Mehul Choksi.

The CBI in an affidavit said:
“As a matter of  fact and principle
and a national policy, apart from
the offences being non-compo-
undable, the investigating agen-
cies cannot and do not wish to ne-
gotiate with serious offenders of
criminal offences who have com-
mitted massive financial fraud
with the nation.”

“As a policy in the interest of
the nation and in the interest of
all law abiding citizens... it is not
possible for the CBI to give any
concession to the accused,” the
agency said. “Any such conces-
sion, apart from being contrary
to law and in breach of  criminal
procedure code, would be detri-
mental to the interests of  lakhs
of  offenders who have chosen
not to become fugitives and face
the law of  the country,” it added.
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New Delhi: Prime Minister Na-
rendra Modi will interact with
chief  ministers on the emerging
Covid-19 situation in the country
on Wednesday through video
conferencing. 

Union health secretary Ra-
jesh Bhushan is likely to make a
presentation at the conference.

With several festivals coming
up, Modi had on Sunday — In his
monthly Mann Ki Baat radio bro-
adcast — urged people to stay
alert to the threat from the coro-
navirus and continue to follow
Covid-appropriate behaviour
such as wearing masks and fre-
quently washing hands.

“In the midst of  all this, you
also have to be alert for corona
(virus). Wearing a mask, was-
hing hands at regular intervals,
whatever are the necessary mea-
sures for prevention, keep follo-
wing them,” the Prime Minister
had stressed.

With 2,483 new coronavirus
infections being reported in a
day, India's cumulative tally of
Covid-19 cases rose to 4,30,62,569,
while the active cases dipped to
15,636, according to the Union he-
alth ministry data updated on
Tuesday. The toll climbed to
5,23,622 with 1,399 deaths as As-
sam reconciled 1,347 deaths and
Kerala 47 due to the infection, the
data updated at 8 am stated. 

PM to interact with CMs
on Covid situation today
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New Delhi: Prime Minister
Narendra Modi on Tuesday
said “what we are up against
is not the only thing that mat-
ters, but what kind of  thin-
king, for what idea are we to-
gether, is more important”. 

In his address at a pro-
gramme to mark the 90th an-
niversary of  the Sivagiri pil-
grimage and the Golden Jubi-
lee of  the Brahma Vidyalaya,
the Prime Minister further sa-
id, “We all have one caste — In-
dianness. We all have only one
dharma — seva dharma, to
perform our duties. We all ha-
ve only one God — more than
130 crore children of  Mother
India. Narayana Guru-ji’s call
of  ‘one caste, one religion, one
God’ gives a spiritual height to
our patriotism.” 

PM Modi hailed the contri-
butions of  Sree Narayana Gu-
ru in the fight against caste
discrimination. 

“If  people follow Sree Na-
rayana Guru’s teachings and
his message of  ‘one caste, one
religion and one God’, then 
no force in the world would be
able to divide our country,”
Modi said.

Indianness is
our only caste,
seva our only
dharma: PM
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SC TO CONSIDER PLEAS AGAINST K’TAKA HC’S HIJAB ORDER:The SC on Tuesday ag-
reed to consider listing pleas challenging the Karnataka HC verdict which had
dismissed petitions seeking permission to wear hijab inside classrooms. PTI
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